HIGH COURT OF MANIPUR

AT IMPHAL

OPENING BALANCE, INSTITUTION, DISPOSAL AND PENDENCY OF MAIN CASES IN
THE HIGH COURT AND SUBORDINATE COURTS OF MANIPUR FOR THE MONTH OF
AUGUST, 2021

HIGH COURT OF MANIPUR

Opening Balance

Institution during the

Disposal during the month

Closing balance at the end

month of the month
Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total
2840 266 3106 119 14 133 80 2 82 2879 278 3157

Disposal of cases which are
more than 5 years old
during the month

Pendency of cases which
are more than 5 years old
at the end of the month

Disposal of cases which are
more than 10 years old
during the month

Pendency of cases which
are more than 10 years old
at the end of the month

Civil Cril Total

Civil Cril Total

Civil Cril Total

Civil Cril Total

1 0 1

165 8 173

0 0 0

35 29 64

SUBORDINATE COURTS OF MANIPUR

Opening Balance

Institution during the

Disposal during the month

Closing balance at the end

month of the month
Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total
4769 2741 7510 112 48 160 16 15 31 4865 2774 7639

Disposal of cases which are
more than 5 years old
during the month

Pendency of cases which
are more than 5 years old
at the end of the month

Disposal of cases which are
more than 10 years old
during the month

Pendency of cases which
are more than 10 years old
at the end of the month

Civil Cril Total

Civil Cril Total

Civil Cril Total

Civil Cril Total

2 1 3

1156 468 1624

0 2 2

174 122 296

SUPERINTENDENT: STATEMENT




